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S. A. to previous Railway Minister

8026 SHRI RAMESHWAR PATI- 
DAR: Will the Minister of RAIL
WAYS be pleased to state;

(a) whether it is a fact that a 
brother of S.A. to previous Railway 
Minister used to issue slips from Alla
habad on some “consideration” and 
lakhs of people were recruited on the 
basis of such slips;

(b) whether it is also a fact that 
the same “brother” used to sit in the 
divisional office of Northern Railway 
in Allahabad and used to issue orders 
to officers for posting the men recruit
ed on the basis of his slip; and

(c) if so, the action contemplated* 
against the “brother” of S.A. to pre
vious Railway Minister?

THE MINISTER OF STATE IN  
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (* )
The “brother of S. A. to previous 
Railway Minister” referred to doe* 
not seem to be a Railway employee. 
There is no information about any 
such person with the Railway Minis
try. The number of ad-hoc appoint
ments made on the recommendations 
of the former Ministers and their 
personal staff, is a little over 100D' 
and does not run into lakhs. Such 
appointees have been warned that 
they should apply to the Railway 
Service Commissions if they wish to 
continue in Railway service.

(b) and (c). Do not arise.

S. A. to Previous Railway Mfnistec 
tried for Congress Ticket

8027. SHRI RAMESHWAR FATI- 
DAR: Will the Minister of RAIL
WAYS be pleased to state:

(a) whether it is a fact that S.A. to 
previous Railway Minister applied and 
tried for a Congress ticket to fight 
Parliamentary election during 1977;

(b) if so, whether it is permissible 
to retain lien in Government office 
xnd at the same time involve in poli* 
tics; and

(c) action taken therefor?

THE MINISTER OF STATE IN' 
THE MINISTRY OF RAILWAYS- 
(SHRI SHEO NARAIN): (a)
The Ministry of Railways have n »  
information.

(b) and (c). Do not arise.




